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For Consideration under Rule 26 (3) of the NCLAT Rules, 2016.  

S. No.  Case No.  Name of the parties  Counsel for 

Appellants  

1.  I.A. No. 1347 of 2026 

in Comp. App. (AT) 

(Ins) No. ___ of 2026 

Employees Provident Fund Organisation 

Vs. 

Shri Vikram Kumar & Anr. 

 

Kaushal Gautam 

2.  I.A. No. 1348 of 2026 

in Comp. App. (AT) 

No. ___ of 2026 

Gajra Brothers 

Vs. 

Infrastructure Leasing and Financial Services Ltd. 

(IL&FS) & Anr. 

 

Jasmeet Singh 

3.  I.A. No. 1374 of 2026 

in Comp. App. (AT) 

(Ins) No. ___ of 2026 

The Solapur District Central Co-Operative Bank Ltd. 

Vs. 

Yogesh Sudhir Sopal 

 

Aditya S Mishra 

4.  I.A. No. 1375 of 2026 

in Comp. App. (AT) 

(Ins) No. ___ of 2026 

The Solapur District Central Co-Operative Bank Ltd. 

Vs. 

Sudhir Gangadhar Sopal 

 

Aditya S Mishra 

5.  I.A. No. 1376 of 2026 

in Comp. App. (AT) 

(Ins) No. ___ of 2026 

The Solapur District Central Co-Operative Bank Ltd. 

Vs. 

Ujwala Yogesh Sopal 

 

Aditya S Mishra 

6.  I.A. No. 1377 of 2026 

in Comp. App. (AT) 

(Ins) No. ___ of 2026 

The Solapur District Central Co-Operative Bank Ltd. 

Vs. 

Vilas Dagduappa Renke 

 

Aditya S Mishra 

7.  I.A. No. 1379 of 2026 

in Comp. App. (AT) 

(Ins) No. ___ of 2026 

The Solapur District Central Co-Operative Bank Ltd. 

Vs. 

Alka Sudhir Sopal 

 

Aditya S Mishra 

8.  I.A. No. 1394 of 2026 

in Competition App. 

(AT) No. ___ of 2026 

 

Manoj Gupta  

Proprietor Mahalaxmi Steels 

Vs. 

Competition Commission of India (Through its Secretary) 

& Ors. 

 

Malini Sud 

https://nclatvc.webex.com/meet/registrarcourt


9.  I.A. No. 1409 of 2026 

in I.A. No. _____ of 

2026 in Comp. App. 

(AT) (Ins) No. 13 of 

2026 

Vignaharta Corrugators Pvt. Ltd. & Ors. 

Vs. 

Consortium of the Secured Creditors Through Bank of 

India & Ors. 

 

Brijesh Kr. Tamber 
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